it Hiret foha: a1y I8 9ars {6 I8 Hd ddb Gom?

it FUTIf: wiist, 319 93 S8

St SR IfOr: 3 ST o f Bl TRAR F N 9 ..(Taem ). .

St |umfa: @ifr S, I8 e T8 B ..(FEYF).. Please do not interrupt.

...(Interruptions). .. Please resume your places. ...(Interruptions)...

SHRI SRIKANT JENA: Sir, | was saying in regard to the eight units, that the process is on.
The Government has taken the view that the revenue sharing model is the right model. But the
question is of the availability of gas. The availability of gas depends on how much gas is available
and at what price it is available. The viability of the revenue sharing model depends on the price
of gas. Till that is determined, no investor is interested in investing in this sector. Therefore, that
is being discussed with the Ministry of Petroleum. The moment it is cleared, this process will
be...(Interruptions)...

7 HTet fF: BR1 U RA70el Feieer I8 & fob dTerar &e dab Yol ?
7} fhelR AR A=A dTeraR $d TP GolTh?

MR. CHAIRMAN: | am afraid...(Interruptions)... 3Td 98 SIT8TI Please do not do this.
...(Interruptions). ..

ofY d et fopae: TR & R ¥ diferql

SHRI SRIKANT JENA: | fully share the concern of our Members from Orissa. Let me assure

one thing about the revival of Talcher unit. The Talcher unit is at an advantageous position
because of the coal availability. Therefore, three public sector undertakings have come forward.
They have said that they are interested in it since the gasification technology has been a proven
technology in China and they have already set up 25 units. Therefore, Talcher unit’s prospects
are bright and | am hopeful that within a span of six to ten months, as | have said earlier, the
revival process will start.

Amritsar-Anandpur Sahib rail track
*603. SHRI AVINASH RAI KHANNA : Will the Minister of RAILWAYS be pleased to state:

(a) by when Government would complete the Amritsar-Anandpur Sahib rail track
announced in the previous Railway Budget; and

(b) the present status of this project?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED): (a)
and (b) A Statement is laid on the Table of the Sabha.

Statement

(a) and (b) Amritsar and Anandpur Sahib are already connected by rail line via Jallandhar,
Ludhiana and Sirhind. The connectivity between Amritsar and Anandpur Sahib will further get
improved after completion of Chandigarh — Ludhiana new rail line. No work of Amritsar-
Anandpur Sahib rail link is sanctioned. In the Budget Speech 2008-09, it was mentioned that
proposal of Anandpur Sahib — Garh Shankar new line being processed for approval. The new
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line proposal was processed for ‘in-principle’ approval of Planning Commission, but the same
was not recommended by them. State Government of Punjab was requested to consider sharing

50% of the cost of the project but their response is still awaited.

it STfaATeT I @ AT FHIIRT ST, § A% U g BT ded U7 o1, I6d oA
¥ Sl information &1 T 8, 98 AT A 98 §¥ &1 ST ¥ SRR A AHSYR Alfed &b oy Hig
Y connectivity 81 &1 T8 connectivity T I9RIT TRAT B, S 3R fohefl 1 SITeler | TSI
3T 81 Y IEH! HE1 usd & % ggel oy faeett ey, fhe faeett & T Singy, a8f o7 2
PRI ¥ JATHSYR 1S9 &P foTY DI 4 direct connectivity T&1 &1 31T 3 Fa P THRTS T
Bl...(Tag). ..

it guafer: 21, 9211 8y vT A B3l

£t 3ifaFTer I = H U g§ ST Aredl § P SRR ¥ ey wifed & fog
connectivity 3T & T g ?

SHRI E. AHAMMED: Mr. Chairman, Sir, whatever answer given is a matter of fact. It is true
that Anandpur Sahib, an important pilgrimage centre, is connected with Amritsar by a circuitous
route of 280 kms. It is true that it is a circuitous route. But, there is another route between
Anandpur Sahib to Amritsar; that would be only after the completion of the Chandigarh-
Ludhiana route. Once it is complete, the distance would be reduced to 262 kms. Another
proposal also is there—Anandpur Sahib to Garh Shankar, then to Ludhiana to Amritsar. That
also will be taken up for which the Railways have requested the State Government of Punjab to
share the project cost because it is Rs. 618 crores. The Railways do not have the resources to
meet the full amount. So, the Railways have approached the Punjab Government. | have
mentioned here whatever is the fact that is available. It is a circuitous way, | do admit, that is the

only thing.

7} IfATeT I T [HTART ST, SR AIfed T 3 U A1 31 WA 8, Wlfh aore
ﬁﬁﬁmﬁﬁﬁﬁwqm@ﬁﬁﬁﬁooﬁ sharing @1 2Tl &I &1 & b e
IR W, H AT B grear g & I8 99a 81 §1 I8 A1 ¥e} &1 uhiae 8, g9afoy 9t
incomeﬁ??iﬁﬁgﬁﬁlwfmﬁWg’aT%%?%ﬁTlﬂ:ﬁfcost share Y 3R SA®I income
T Pl &1 TS B2 NeTd dl U independent body%,wwiﬁwwmm@bear
HIAT AMEYI AT one pointed question T8 & b YeTd 7T TR% F & dd 59 HIolae Bl I1T
PRAN?

SHRI E. AHAMMED: | fully agree with the hon. Member, Anandpur Sahib is a very important
place. It has to have more connectivity. But, when the Government have taken up the proposal,
the Railways have approached the Planning Board. The Planning Board did not give the in
principle approval on the ground, firstly that it is not economically viable and secondly that there
is no money available in the Railways. Railways have included all socially important projects in its

Vision 2020. For that, the Railways need at least Rs. 14 lakh crores to fulfil the most important
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Vision 2020 projects, for which we are having the PPP model and wherever money is available.
Only after the completion of the Anandpur Sahib to Darshangarh, costing Rs. 618 crores, for
which the Punjab Government will also give us money. Then we will be in a position to go
ahead. Only after taking a final decision on it | can give you the time-frame for completion of the

project.

SHRI JESUDASU SEELAM: Sir, my question comes out of the answer given by the hon.
Minister. The concept of 50 per cent cost sharing, “The State Government is requested to
consider sharing of 50 per cent of the cost’, it has been observed in the recent trend in the
Ministry of Railways to sanction and then not to allot money thereby resulting in the cost and time
overruns. If you look at the projects for the last 20 years, Sir, it is a token grant given; it means
that you promise and do not release enough funds and the project is not completed. On the
other hand, the aspiration of the people are risen. This is not the way we should go about. When
we represent this, they are saying that those who would like to have their projects completed,
they should deposit their 50 per cent share. There is a catch in that. Only Karnataka and Andhra
Pradesh so far have been asked to give 50 per cent whereas the other States’ projects are taken
up without that 50 per cent share. Sir, if they are applying this 50 per cent sharing formula, it
should be applied uniformly.

Sir, | would like to ask through you whether the Ministry of Railways will take note of this
point and not insist Andhra Pradesh which is working out to complete the projects on a very
rapid scale. Will it see to it that it will not insist on payment of 50 per cent project cost from
Andhra Pradesh and Karnataka? Andhra Pradesh and Karnataka only are discriminated against,
Sir.

SHRI E. AHAMMED?: Sir, this is a matter which many a time has been referred to in this
august House and in the other House also. It is a fact that availability of resources is the most
important thing. Even now there are on-going projects for which the Railways require more than
one lakh crores of rupees. At the very same time, the Railways have only about eleven thousand
crores of rupees. Whatever money is there that we will have to give for different projects. | think,
the hon. Member, Mr. Seelam, knows about this thing better than me from his experience. So,
we are doing whatever is possible in this situation. We approach the State Governments and
whichever State Government is ready to come forward we welcome it. For example, Karnataka
has sponsored five or six projects. Other State Governments are also coming forward. We
cannot make it a uniform thing asking for assistance because some States are financially very
poor. For example, Chhattisgarh has only promised land. At the same time, Jharkhand is giving
us two-third of the entire cost while some States are giving 50 per cent. How can the
Government of India insist on every State that they should take up these projects? That is why
the Railways have evolved a policy of taking up socially important and beneficial schemes in
different places, including the one which the hon. Member has asked, Amritsar-Anandpur Sahib
route. Therefore, we have prepared a project for which fourteen lakh crores of rupees will be
necessary for taking up for completion of these projects. All these need to be taken up, Sir,
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because the entire economic growth will be depending on the growth of the Railways. For the
growth of Railways we also have to find out the resources. Otherwise, we will not be able to go
forward. Sir, we have the Dedicated Freight Corridor Project and we have many other projects,
therefore, all of us should say that the Railways should have more resources to be earmarked
and be made available to complete these projects.

S} I ARV ATE; IR, H 37YP A I AT ATET § (b 39 A1 ¥l {3l 9d AT
MY Y, T IR HET AT b TRITS T Bl AlSl T TAG ...(GLT)...

oft QUIIlY: I8 a1 s, R 81 B

TPh TRITS BT SASTR B, DY Th SR USI BT SIS BT ...(FIIH)...

it [T HUAT M9 AT iy

#} I ARV AIE; IR, VAT 2 1P goord H 59 #3401 St 98i 1Y o, a1 S Pel o fH
TGS, T Bl AlSe T 1T ST, A Mo $¢ ATt Yok S & 918 1 98f $& 72
BT &1 BRI WR design W 99 11, Ta=M A1 &9 71, <ifehd a8f $© Yo & 781 gl @
(). §3 ST ISR & FaTe W FAICH BT 1M of Gdhd 8, Al 89 F1 T8l I8 Fbd
87

3 WHTIRY: HUAT 31T 98 SIS

Y gorywor foramd: R, &9 AT A 59 aTel & Wi Bl
Y weiter o= RIeR: TR, 89 AN A1 59 9aTe & | €|

SHRI E. AHAMMED: Sir, | appreciate his concern. That is the only thing that | would say.
But we have been here only for the last one year. He was talking about what happened 18
months ago. | have assumed office only eleven months before. You have been asking about
what happened 18 months back which | will not be able to answer.

=1 Jeirer a5 fis: 18 HEIN Ul [Pae! ARPR &7 ..(FFYM)... He was also a Minister
earlier. ...(Interruptions)... This is not the answer. ...(Interruptions)... It is not expected from
the hon. Minister to say that 18 months back he was not there. ... (Interruptions)...

SHRI E. AHAMMED: | have not said anything against it. ...(Interruptions)...
S} WHTIRY: AT MY I3 1S ...(FIH)...
SHRI E. AHAMMED: The Railways have set apart ten crores of rupees. ... (Interruptions)...

it QUTYY: 3TU ST91 ST &g <1, 319 37T 96 S8V ....(FaH ). .

SHRI E. AHAMMED: We will definitely do it. ...(Interruptions)... Lucknow is an important
place of the country. ...(Interruptions)... We have already given ten crores of rupees.
...(Interruptions)... But | don’t know whether it will be completed within time or not.

it FHTIRY: 3777 ART 98 STV ..(FIEM)...
7} IR ARTAVT ATE; 37T SHRT RN &4 B ... (1@em™)....
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it FUTARY: 3TUD! a18 H S BT HidT e, .. (a8 ). ..

MS. MABEL REBELLO: Sir, in the answer the Minister has said that on 50 per cent basis
they have offered the Punjab Government to build up Railway lines. From the year 2002,
Jharkhand State is contributing 60 per cent for Railway connectivity and construction. | would
like to know from the hon. Minister since he has offered on 50 per cent basis to other States,
whether they are trying to reduce Jharkhand’s contribution from 60 per cent to 50 per cent?

SHRI E. AHAMMED: | am very happy to say that Jharkhand is the only State which has
agreed to bear 67 per cent. Sir, as it has already been decided and it is an ongoing project, |
hope hon. Member will also appreciate the anxiety of the Railways to make available whatever
resources is possible. In this context, Sir, | do not want to make any comment.
...(interruptions)...

Suicide by farmers

*604. SHRI NAND KISHORE YADAV: Will the Minister of AGRICULTURE be pleased to
state:

(a) whether Government is aware that 17 farmers in Vidarbha and 2 farmers in Orissa
committed suicide from April, 2010 till date;

(b) if so, the details thereof;

(c) the number of farmers who committed suicide during the last three years, till date,
State-wise, including Uttar Pradesh;

(d) whether any fresh financial package will be announced to ameliorate miserable
conditions of farmers in the country;

(e) if so, the details thereof; and

(f) if not, the reasons for neglecting 70 per cent of poor population of the
country?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) to (f) A Statement is laid
on the Table of the House.

Statement

(a) and (b) As reported by the Government of Maharashtra, in April, 2010, 6 suicides by
farmers have taken place in 6 districts of Vidarbha (monitored under the Rehabilitation Package)
which are due to indebtedness or economical distress or crop failure as per reasons ascertained
immediately after these suicides. One person in the State of Orissa has committed suicide in
April, 2010 allegedly due to burden of loan as reported by Government of Orissa.

(c) Number of suicides by farmers due to agrarian reasons, as reported by the State
Governments is given in Statement-| (See below).

(d) to (f) In order to ameliorate the condition of farmers in areas having comparatively
higher incidence of suicides by farmers due to agrarian distress, the Government of India had
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